
 

Notice 
 

This is to bring to your kind Notice that the files which stood 

“Dismissed for Default” but are lying in the Section, waiting for the 

D.F.D. memo be received by the Learned Advocates appearing in these 

cases.  

The Learned Advocates appearing on behalf of the 

Appellants mentioned in the list are requested to receive the memo of 

“D.F.D.” in the list of cases given below from the Second Appeal 

Section within a fortnight from the date of this notice (i.e. from 

30.11.2024), failing which the cases will be placed before the Learned 

Registrar General for formal Order. The List of D.F.D. cases are 

following: 

 

 

 

 

 

 

 

 



S.A. No. 165/2010 05.08.2024 19.08.2024 Mr. Ravi Kumar, Adv.
S.A. No. 104/2012 10.07.2024 07.08.2024 Mr. Sanjay Kr. Tiwari, Adv.

S.A. No. 58/2006 10.07.2024 07.08.2024 Mr. Shamim Akhtar, Adv., Mr. Abhay Shankar, Adv.

S.A. No. 273/2006 10.07.2024 24.07.2024 Mr. O.P. Singh, Adv., Mr. S.N. Das, Adv.
S.A. No. 294/2018 06.08.2024 01.10.2024 Mr. Sahil, Adv.
S.A. No. 12 of 2017 18.09.2024 03.10.2024 Mr. Rohit Roy, Adv.
S.A. No. 398/2018 05.09.2024 03.10.2024 Mr. Manoj Kr. Sah, Adv.
S.A. No. 214/2018 27.07.2023 24.08.2023 Mr. Kaushik Sarkhel, Adv.
S.A. No. 18/2010 19.09.2024 14.10.2024 Mr. Akhouri Prakhar Sinhal, Adv.
S.A. No. 97/2022 02.09.2024 30.09.2024 Ms. Aulia Begum, Adv.
S.A. No. 38/2007 11.07.2024 08.08.2024 Mr. Rajesh Kumar, Adv.
S.A. No. 94/2022 15.06.2023 10.08.2023 Mr. L.K. Laik, Sr. Adv., Mrs. Manjushree Patra, Adv.
S.A. No. 665/2015 10.09.2024 24.09.2024 Ms. Manjushree Patra, Adv.
S.A. no. .11/2022 30.01.2023 27.02.2023 Md. Kaisar Alam, Mr. Sanjay Kumar, Adv.
S.A. no. 71/2022 27.08.2024 17.09.2024 Mr. Ashok Kr. Singh, Adv.
S.A. no. 64/2022 23.09.2024 21.10.2024 Mr. Sushant Kr. Sinha, Adv.
S.A. no. 20/1997(R) 16.07.2024 30.07.2024 Mr. Ayush Aditya, Adv.
S.A. no. 26/2010 14.12.2022 11.01.2023 Mr. Shekhar Pd. Sinha, Adv.
S.A. no. 127/2010 10.09.2024 24.09.2024 Mr. Ayush Aditya, Adv.
S.A. no. 37/2022 27.08.2024 22.10.2024 Mr. Pratiyush Lala, Adv.
S.A. no. 88/2022 30.09.2024 28.10.2024 Mr. Abhishek Singh, Adv.
S.A. no. 152/2007 05.08.2024 27.08.2024 Mr. Vijay Shankar Prasad, Adv.
S.A. no. .05/2022 30.09.2024 28.10.2024 Mr.Satish Kr. Keshri, Adv.
S.A. no. 389/2016 08.07.2024 22.07.2024 Mr. Lalit Yadav, Adv.
S.A. no. 18/2010 19.09.2024 14.10.2024 Mr. Akhouri Prakhar Sinha, Adv.
S.A. no. 282/2018 22.10.2024 19.11.2024 Mr. S. K. Vishwakarma, Adv.
S.A. no. 218/2018 12.07.2024 23.08.2024 Mr. Jayant Kr. Pandey, Adv.
S.A. no. 51/2022 19.09.2024 16.11.2024 Mr. Jasvindar Mazumdar, Adv.
S.A. no. 95/2020 03.10.2024 11.11.2024 Mr.  P.S.A.S.Pati, Adv.

Second Appeal (Pending) Section. Dated 30.11.2024


